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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENPH

AT HYDERABAD

0.A. No, 927/90.

"6. R. Behal, J.D. Central Organisation. |

Banarasi P Applicant. [

Vs ) | |

1. Union of Indis, rep. by its Secretary : |
" Mimistry of Railwsys, Railway Board, - k
New Delhi. : |

2. Chairmam, Railway Board, . ' |
Miwietry of Railwsys, Rail Bhavan, ;
New Delhi. |

3, General Maneg=r, SC Rly, !
Rail Nilayam, Sec'bad. , |

4. D, Uperdra Rso, Sr.D.M.E , Csrrisge ‘ |
Wagon, B.G. 0/0 Divisional Railwgy | i
Marager office, . . |
Opp. Railnilayam, Sec'bad.

5. S.S, Rao, Dy. CME/Dsl. : !
Rayanapadu workshop, '
Gumtupally. |

for Modernissation of workshop, |

New Delhi. ‘ |
7. M. Krishna Rao, Dy. CME/Dsl.,SdRrly,

Guntakal. |

8., C.S.Nazeer Ahmsd, Dy.CME,SC Rly, [
- Lalaguda, Sec'bad, .+ Respondents,

Coumsel for the Apnlicant : Mr. “ﬁ;\/&;&}

S e

Counsel for the Respcndents : Mr. D. Gopal Rao, SC foF Rlys.

z

CORAM: |

THE HON'BLE SHRI A.B. GORTHI MEMBER (ADMN. ) I

THE HCN'BLE SHRI T. CHANDRASEKHARA REDDY : MEMBER (qUDL.)
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Q.A.No: 927/90

Dt, 27.5.94
I 2s per Hon'ble snry a

B.Gorthi, Member (Admn, ) ]

and illegaj,
! 2, The applicant joined service on 24,1,80 -
45 Assistanpt Mechanical Engineer in the Indian ﬁailway

Service of Mechanical Engineers Group 'A‘' Service. 1

due course of time he was promoted to Senjor scale on

28,11,84 in the scale of Pay of Rse 1100~1600 - (Now revised

z ‘
. He ,wor;l& satisfactorily and d_eligently
in varjous appoints‘whiéh he held after iQSﬁ,_some of

| as gs, 3000"‘4500)0

the appointments infact werg&hose which were earlier held
by JA Gradevgfficials,butﬂwere down graded to senjor scale
appointments, - Notwithstanding his gati;factory,se;yiee,
he was surprised to find that his juniors were being

promoted, one after the other,

3. . On 11.8,89 he was first superseded by the

4th respondent,,nﬂe_immediately,:epresented to the authorities
concerned, Subseénently respondentg 5, 6, 7 and 8 were

also promoted ignoring the case of the applicant, On all
gheseOCcasions the applicant represented to the proper

authority but received no reply whatsoever,

%

eed

S —
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3. The respondents in their reply affidavit
have not disputed the essential gverments made in the 0af~+
clarified that as soon as the applicant became elipible
for promotion t3 the JA Grade on completion of 8 years
%§Lservi?2»his case was put up for consideration before
newly constituted departmental promotiony committee, The
Committee copnsidered the case of the applicant first on
24.2.89 and subsequently on 19,1,90 and 5,12,90. On all
these occasions the DPE after_scrutiny of confidential
dossiers of the applicant found him not sujitable for
promotion to JA grade,

4, - Heard learned counsel for both the parties,

The applicant’s counsel éﬁéﬁ;ﬁ;éi;nat hﬁszgo stage in the

career of the applicant he waS informed- that there was awﬁfULw
4/4u;§§£§% adve:q%f recorded in his confidential reports,

In view of tnég%iassertion from the applicant’'s counsel

we called for the relevant record which has been made
available égg us today by the respondent; Counsel,

5. . A careful examination of the DPC proceedings
held oé%%ugccasions would indicate that the DPC took into
consideration thé over all profile of the applicant as
reﬁlected-h;5tne ACRYfor the previous 4/5 years which

were on record, Afﬁer examining the service record of

the applicant the DpPC cgménto,the_conclusion on_each of

the 3 occasjons that the applicant was not fit for promotion

to JA Grade,

6. We have also perused the service record
of the applicant and in particular the confidential
Nz ‘
,ﬁﬂﬁgiiéga for the period commencing.from‘1984;‘ We fin¢ _,

that, in the ACRS for the year 1985 and 1986 in particular
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we cannot find any|irregularity or illegality in the i
resPQndenég decision to dédny the applicant promotion
- to Ja grade,

ED learned counsel for the applicant stated
thatkthe representations made by the applicant against the

adverse remarks en§orsed in the CRS are still pending.,

; E '
. If that be so and in tﬂé—caSe of the respondents expunging

the adverse remarks from the kuRstit i85 needless for us
ot d Yoo

&
t0 State that the applicant's casetfor consideration

Defore a Review DPCy

‘10, The OA is thus without merit and the Same

i8 hereby diémisse? without any order as to asts,

5 - RA ‘ o) | E
(T . CHANDRASEKHARA REanK/ : (A.B.;;:;igji““ |

Member (Judl,) o D Member (Admn, ) -

Dated: 27th June, 1994

( Diétated in Open Court )

1 .
- s, oo,
DEPUTY REGISTRAR(J)

i
1
sd ' 3
Copy to:- !
1.The Secretary,Ministry of Railuays,Railuay Board,Nau Delhi.
2+sThe Chairman,Ministry of Railuways,Railuay Board,Rail Bhavan,
Nev Delhi, 7
3.The General Nanager, South Central Railway,Railnilayam,

Secunderabad, :
440ne copy to MryV.Rama Rao, Advocate,CA%,Hyder&bad,

5.0ne copy to Mr.D;Gopal Rao, Addl.CGSC.,CAT,Hyderabad.
6.0ne copy to Library,CAT,Hyderabad.,
7.0ne spare copy. |
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